85 Written Amawers

on the ist today who are foreign refugees
and descendants of those who rendered ser-
vices abroad;

(b) the amount spent on them annually;

(c) how many have been added in the
said hst 1n 1970-71 and 1971-72; and

(d) what amount shall be payable to
them ?

THE DEPUTY MINISTER IN THEL
MINISTRY OF EXTLRNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) The
number of such Political Pensioners 1 17.

(b) Rs. 53,307°36
(c) and (d). Nul.

Indian Pilgrims to Tibet

6606 SHRIS.N MISRA: Wil the
Minister of EXTERNAL AFFAIRS be plea-
sed to state :

(a) whether there have been any pilgrims
from India to Tibet in the Jast 2 years,

(b) 1f so, whether they eaperienced any
difficulties; and

(c) if so, the nature thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS

(SHRI SURENDRA PAL SINGH) : (a) No.
Su.

(b) and (c). Do not anse.

Progress on Unemployment
Insurance Scheme

6607. SHRI S, N. MISRA : Will the
Minister of LABOUR AND REHABILITA-
TION be pleased to state :

(a) what progress has been made for the
Unemployment Insurance Soheme; and

(b) whether it 15 possble to give an
approximate time when legislation of this
Unemployment Insurance will be taken up ?
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THE MINISTER OF LABOUR AND
RFHABILITATION (SHRI R K KHADII -
KAR) . (a)and (b) The National Commussion
on Labout has recommended inter-alia
chhancement of the iate of Provident Fund
contribution from & per <cnt to 10 per cent
of pay and suggested that the additional con-
tribution may by used, with marginal adjust-
ment, to [mance new benefits including
Unemployment Inswance. The question of
introducing a Scheme of Unemployment Insu-
rance will be considered after a decsion s
taken on the recommendation of the National
Commussion on Labour
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P of Rec
of Second Sugar Wage Board in
Madhya Pradesh

6609. SHRI G C DIXIT : Wil the
Minister of I ABOUR AND REHABILITA-
TION be pleased to state

(a) whether the trade untons of the Sugai
Mills 1n Madhya Pradesh have complained to
Government that they lave not been given
the benehit of the recommend itions made by
the Second Sugar Wage Board, and





